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(d) the reliable substitutes for the 
plastic being considered for utilising 
them in the Industry? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a), (b) and (d) Avai-
Iahility and prices of p!ac;tic products 
(which themselves substitute conven-
tional scarce materials) have been 
adversely affected by the Gulf crisil\ 
as about 50 0

', of plastic requirements 
are based on imports, High interna-
tional prices and limited offerings 
have affected supplies in the domestic 
market. 

A continuous dialogue is being held 
with the major user associations and 
domestic producers of plastic pro-
ducts in order to resolve, to the ex-
tent possible, the difficulties arising out 
of the above situation. The situation 
is expected tD improve once the Gulf 
crisis eac:;es. and in the long run, 
when additional volumes of petroche-
mlc(lls becomes available with the 
commissioning Df some of the new 
complexes that have been licenced. 

(c) Decisions in such cases are 
taken on merits at the appropriate 
time 

[Translation] 

Sale of Dupliate LPG Cylinders 

1505. SHRI CHHEDI PASWAN 
Will tbe Minister of PETROLEUM 
AND CHEMICALS be please1 to 
state: 

(a) whether the Government have 
held any enquiry in conne-ction with 
the sale of duplicate LPG Cv linders 
in Delhi; 

(b) if so, the detai1~ thereof; and 
(c) if not, the reasons therefor? 

THE MINISTER OF PETRO-
l EUM AND CHEMICALS AND 
MINISTER OF PARLIAMENTARY 
A Ff'AIRS (SHRf SAlYA PRAKASH 

MALAVIYA): (a) to (c) During Jan-
uary, 1991, Delhi Police had raided 
an unauthorised godown of LPG cy-
linders and seized 54 cylinder~ _l~~nd 
arrested 2 persons. After inspccUon. 
the seized cylinders were declared to 
be spurious cyHnders. 

Investigation into alleged Com ..... n 
in Air Bus A-31O Deal 

1506. SHRI CHHEDI PASW AN: 

SHRI SHEO SHARAN 
VERMA: 

Will the Minister of CIVIL AV1A-
TI 0 N be pleased to state: 

(a) the names of the countries from 
'Whom the Government have sought 
help in investigating the matter of 
alleged commission in the Air Bus 
A-320 deal; 

(b) the names of the countries 
which have refused to extend help in 
thi~ regard: 

~ c) the steps taken by the Govern-
ment in the matter; and 

(d) if not, the reasons therefor'} 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL A VIA-
TION (SHRI HARMOHAN DHA-
WAN): (a) On the basis of applica-
tion filed by the CBI Investigating 
Officer, the Court of Special Judge, 
Delhi. has sent Letters Rt'gatory to 
judicial courts in U.K. and U.S.A. 
seeking their assistance in investiga-
tion. 

(b) No country has refused help 
(c) and (d) Does not arise. 

[English] 

ADotment of Diesel to Hary8lU\ 

1507. SHRI KAPIL DEV SHAS-
TRI: Will the Minister of PETRO-
LEUM AND CHEMICALS be plea-
sed to state: 

(a) the reasons for allotting less 
diesel to Haryana in general and G(}o 
hana in particular; and 




